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= = The 6thJune, 1978) et / 

No. 1278-3TC-78/18£07.-— Whereas .a rotice cf its iptention to declare the ‘arcient ard historica: 

monument details given below. as protecied mcnument and inviting objections from the interested persons] 4 

if any, within a period cf two months frem the date of issue of the. notification as required by sub- | 

section (i) of Section 4 of the Punjab Ancient and Historical Monuments and Archaeology Sites and 4 

Reamins Act, 1S€4, was given by the Punjab Government and published,—vide No. 4531-4PC-75/1681,. | 

dated 231d January, 1976 in Punjab Government Gazette dated 30th January; 1976. i. 8 weg spate 

aN And whereas no objection has been received from any person within: the period specified 

above. . Lee we b 

Now, therefore, in pursverce cf the tub-tecticn (5) cf Sctticn 4. cf the above said Act, the 

Governor of. Punjab 3s hereby plearcd to Ceclaie the mcriment ‘as per détails given in ihe schedule 

- below is protected monti ment. i= Es 

THE SCHEDULE 

Locality ‘Name of Mounment/ Revenue Plot No. Area’ Boundties Ownership 

  

      

A § 9 Site to be included 

3 AF under protection’) 
a 

a 

2 is 3 4 5 6 7 8 9 

BR Feroze Shah Memorial in Plot No. 280 K.M. 93 Punjab. 

Q & (Feroze Shahar) © Commemoration 2—5 . Hast Plot No.———- Govern- 

Q 3 of Second Anglo- ~ Soe ae Pe Ge "10,11, Min tment 

os 8 Sikh Battle :  —_— Proper- 

93 

West Plot No.———— ym 

bce? Qager! 10 Min 11 Min 

copa — 

  

3 2 

, South Plot No.-——— , 
Sch Rech il Min 

. 2 

. i EE : 93 

North Plot No: ————+— 
2 10/3 Min 

-'R. C.KAPILA, 

_ ' Seoretary to.Goversiment, Punjab, 

Tourism, Cultiral Affairs, Archaeology, 
a ; . ° gnd Museunis Departmicnt. 

 


